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PAPER LAID ON THE TABLE

AnnuaL Reporr or TRADE MARES
RecrsTry

The Deputy Minister in the Minis-
try of Commerce (Shrl 8. V. Rama-
swamy): Sir, on behalf of Shri Manu-
bhai Shah, I beg to lay on the Table
s copy of Annual Report of the Trade
Marks Registry for the year ending
the 31st March, 1965, under section
126 of the Trade and Merchandise
Marks Act, 1958. [Placed in Library.
See No, LT-5180/65.].



